
during the inter ... session period mi,ht 
at the discretloa' cit the Chairmen of 
these ~ ee  be held outside 
Delhi by utilising the already avall .. 
able facilities in the states. How-
ever, a meeting of any Committee 
will not be held outside Delhi more 
than once in a financial year. No 

d~  expenditure Is likely to be 
lnCUl'red by waf of TAIBA to Item-
ben of Parliatnent whether the-
meeting is held outside Delhi or at 
Delhi. 

(b) A statement giving the inf0r-
mation asked for is attached. 

Statement 

\ S. No. Ministry/Depal'tment Platt 

-......------------- - -- -----------------------------
Communications 

2 Education and Cultllre 

:I Energy and Coal 

4 External Affair'4 

5 Indu'4try 

6 Labour 

7 Law, JU'ltke & Companv Affaih 

B Petrok'um. Chemicah & Ft'rt,h7er" 

q ~ 

r () Railwa' ., 

J J Shipping anfl Tra'lpOl t 

~ TOtlll';'U an' Civil -\viation 

Resources and Equipmt>nt fOr Exploit 
Ing Fishing Wealth 

11:>0. SllRI CHIRAN.JI LAL SHAR-
MA: Will th£' ~ e  of AGRICUL-
TURE be plcrlb<'d to state: 

(a) whether Government's attention 
~ ht"cn rlruw., 1'1 SeC'retary MInIstry 

Of AgrJrultuf(,'S &tatemcnt appearing 
10 the 'HI'ldu::'!L1n TImc,,' dated 24 June 
1981 that fOf want of rE'SOurrt's and 
E'quipment. Indla cannot exploit the 
fishing wealth In its exclusivE' econo-
mic zone measuring about 202 million 
hectares; 

(b) whether it has also stated to 
have the help of the private fi.c..hmg in_ 
dustry; and 

(c) if so, what is his reaction there_ 
to? 
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Visal.h..1p ltn3m 

<';linag.u 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE ANn RURAL RECONSTRUC-
TION (SHRI R. V. SWAMINATHAN): 
(a) YE's. Sir. 

(b) and (c) The Additional Secretary 
in-chargt" of Fisheries in his Press Con .. 
ference indicated the import.mt place 
India occupies in the world fisheries, 
being the eight largest fishinJi: country 
in the world and the second largest in 
Inla.."ld fisheries. He indicated lack of 
adequate data on fisheries resources in 
the Exclusive EconOmic Zone and not 
the lack of resources as such, being one 
of the major constraints. He also 
outlined the steps being taken by the 
Government like grant of soft loans 
throulh the Shipping Development 
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Fund. Committee exploratory surveys, 
irain1ng of personnel, creation of ftsh-
ing harbours, the scope for joint ven-
tures and permission for charter of 
foreign fishing vessels, etc. He invited 
the flahing industry to play its legiti-
mate role in the development of fisher-
ies and fisheries exports. 

Wheat Quota to 0rIsIIa. 

1151. SaRI P. RAJAGOPAL NAIDU: 
Will the Minister of AGRlCUIr 
TURE be pleased to state: 

(a) whethE"r it is a fact that Orissa 
State is being faced with wheat crisis, 
as they are getting reduced quota 
from the Central pool; 

(b) whether it is a fact that the 
state Government was denied permi-
ssion to purchase wheat from Haryana 
and Punjab molrkets directly; and 

(c) if So. what arrangements have 
been suggested to meet the present 
dem dnd for wheat in Orissa State? 

THE MINISTER OF STATE IN 
THF. MINISTRtr.s OF AGRICUL-
TURE ANn RURAL RECONSTRUC-
TION (SHRI R. V. SWAMJNATUAN): 
(u) It is no1 a he! thai Orissa State 
is fnl'mg :1 wheat ~ on account of 
rf"cI'" t 10» or ,,., 'nIh "t heat qUOt1 tl) 
the state' 

(u) Yes, Sir 

(c) ReasonablC' dpmands for whE'at 
rccE'lved from thC' State GovernmC'nts 
includmg Orissa are being met. 

Homesicad land fOr Tribals 

1152. SHRI A. C. DAS: 
Mini!:;ter of WORKS AND 
be pleased to state: 

Will the 
HOUSING 

(a) whether Government have a 
proposal to provide homestead land to 
the landless tribals and Harijans in the 
State Capitals and other urban areas 
of various States; 

(b) if so, whether homestead !aDa 
bas been given to any tribal 01' Harijan 
at BhubaneshWar and in any otlle'r-
urban area Of the country; 

(c) whether Government have sent 
any guidelines to the States fOr provid. 
ing land to the tribals and Harijans; 

(d) it so the details of the guide-
lines; and' 

(e)· the names of tbe states where 
such scbeme has been implemented? 

THE MINISTER OF PARLIAMEN. 
TRY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) to (e). The information 
is being collected and will be laid on 
the Table of the Sabba. 

Increase in production cost of Agricul-
tural Produce 

1153. SHRr A. T. PATIL: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) the net increase in the per unit 
cost of production of difierent kinds of 
agriculturul produce from year to year 
over the periOd of past ten years; 

(b) the cfluses or this incI'E'ase; and 

(c) th<.' "tcpc; tdken hy Government 
of Indl:\ during this period to curb and/ 
or rE'move these caUSe ... and the surcess 
achiN'ec1 ? 

THE ~  OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRT R. V. SWAMINATHAN): 
(a) ~  01 per unit cost of pro-
duction have been generated for various 
crops far di1lerent years/states under 
a Comprehensive Scheme for Studying 
the Cost of Cultivation of Principal 
Crops whieh is being implemented since 
1970-71 in a phased manner. Under 
this Scheme, the crop coverage in a 
state is not continuous over time and, 
for a crops, all the states are not 
covered limulteneoualy. On the baala 




